FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF WAGGENER EDSTROM
WORLDWIDE COMMUNICATIONS PRIVATE LIMITED

1. | Name of corporate person WAGGENER EDSTROM WORLDWIDE
COMMUNICATIONS PRIVATE
LIMITED

2. | Date of incorporation of corporate person 28/09/2010

3. | Authority under which corporate person is Registrar of Companies, Bangalore
incorporated /registered

4. | Corporate Identity Number—LismitedLiability | U74900KA2010FTC055330

Tdentity Number-of corporate person

S. | Address of the Registered Office and Principal | No. 6/12, Gurappa Avenue, Primrose Road,
Office (If Any) of corporate person Bangalore, Karnataka, India, 560025

6. | Liquidation Commencement Date Of Corporate | 20/03/2024
Person

7. | Name, address, email address, telephone number | Ms. Nayana Premji Savala

and the registration number of the Liquidator 1/101-A, Vishal Susheel CHS,

Nariman Road, Vile Parle East, Mumbai
400 057 Maharashtra, India

Email: nalinisavala@gmail.com

Tel.: 9082605500

IP Registration No: IBBI/IPA-003/IP-
N00051/2017-18/10491

8. | Last date for submission of claims 18/04/2024

Notice is hereby given that Waggener Edstrom Worldwide Communications Private Limited has commenced
voluntary liquidation on 20/03/2024. The stakeholders of Waggener Edstrom Worldwide Communications
Private Limited are hereby called upon to submit a proof of their claims, on or before 18/04/2024, to the
liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of the Liquidator: fﬁ:‘;jk 2
P

—
W 2 IBBI/IPA-003
4 G * IP-N0005 1

N0\ 2017-18/10491

I\iéyana Premji Savala ‘90[[5“
Liquidator \\\éﬂ/_@“{_

AFA Expires on19/12/2024

V

Date: 23.03.2024
Place: Mumbai
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FINANCIAL EXPRESS

Advertisement giving notice about registration under Part | of Chapter XXI

[Pursuant to Section 374(b) of the Companies Act, 2013 and rule 4(1) of
the Companies (Authorized to Register) Rules, 2014]

. Notice is hereby given that in pursuance of sub
Companies Act, 2013, an application is proposed to be made after fifteen days hereof
but before the expiry of 30 days hereinafter to the Registrar at Central Registration
Center (CRC) Manesar Gurgaonthat PROGRESSIVE VIDEO LLP (LLPIN-AAG-0531)
a LLP may be registered under Part | of Chapter XXI of the Companies Act 2013, as a
company limited by shares.

2. The principal objects of the company are as follows: To Carry on the Business of
Interviewing Services, Video Interviews, Technical evaluation, online testing, Candidate

Development, Coaching Services and other ancillary business and other related
services.

3. Acopy of the draft memorandum and articles of association of the proposed company
may be inspected at the Registered office at Mandara, #29/32-1,19th Cross, Krishnaya
Layout, Ittamadu, Banashankari 3rd Stage, Bangalore, 560085.

4. Notice is hereby given that any person objecting to this application may communicate
their objection in writing to the Registrar at Central Registration Center (CRC), Indian
Institute of Corporate Affairs, Plot No 6,7,8 Sector 5, IMT Manesar District Gurgaon
(Haryana) 122050, within twenty one days from the date of publication of this notice, with
a copy to the company atits registered office.

Dated this 22nd day of March 2024

For PROGRESSIVE VIDEO LLP
RAMANATH MANJUNATH
DPIN: 03517704

DESIGNATED PARTNER

Date: 22.03.2024

Place: Bangalore

PUBLIC NOTICE

Motice is hereby given that the following Share Certificates for 62 Equity
Sharas of Rs.10/- (Rupeess Ten only) sach with Folio Mo, NODDZ7TT9
of ABB INDIA LIMITED, having its registered office at Plot No. 5 & 6,
2™ Stage, Disha - 3™ Floor, Peenya Industrial Area IV, Peenya, Bengaluru,
Karmataka - 560058 registered in the name of Navneet Raju Gawde
and Raju Baburao Gawde have baen losl. Navneet Raju Gawde has
appfied to the company for issue duplicate cerlificate. Any person who
has any claim in respect of the said shares cerdificate should lodge such
claim with the company within 15 days of the publication of this notice,

SATURDAY, MARCH 23, 2024
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) BOSCH

Issm=fad fnilils

SYNISE TENDER SALE
TEMTETEY For BOSCH LTD., BIDADI PLANT

Scrap Material on Arising Basis From 01-04-2024 to 30-06-2024
Materials Description :- Factory Waste-65 MT, Scrap Wood-30 MT,
M35 Fabrication & Misc-40 MT, Aluminium & MS Chips-60 MT, Scrap
Aluminium Caslings (De-Faced) -20MT Used Qil-300 Barrels, Scrap
MS Components-60MT, 2nd Grade Skimmed Qil-300 Barrals, Scrap
Plastic & Rubber-40 MT, Used Isopher & MTO-200 MT (For KSPCB

xXex Karnataka Bank Ltd.1®2

Your Family Bank, Across India,

Assot Recovery Management Branch, | Phone : 080-22955928/929

1st Floor, FECCI Building, E-Mail : blrami@ktkbank.com

Kempegowda Road, Website: www.kamatakabank.com

Bengaluru-560009 CIN » LEST10KA1924PLC001128
POSSESSION NOTICE (For Immovable Propearty)

Whereas, the Autharised Officer of KARNATAKA BANK LIMITED, under Securtisaton
and Reconsiruction of Financial Assets and Enforcement of Security Interest Act, 2002
and in exercise of powers conferred under Section 13(12) read with Rule 3 of the Sacurty
Interast (Enforcement) Kules, 2002 issued a demand nofice dated 01.01.2024 caling
upon the borrowen'mortgagorfguarantor - (1) Mr. Ashwath T.R, S/o Late. Ramarao T.A,
{2) Mrs. Vani N, Wio Ashwath T.R, Both are addressed at : #1518, 5th Cross, 20th Main,
J.P Nagar, 2nd Phase, Bengaturu South, Bengaluru — 380078, Both also at ; Flat No.A-
102, First Floor, Block — 05, Janaadhar Shubha Aparment’, Medehalli Viflage, Attibsle
Hobli, Anekal Taluk, Bengaluru - 562107, to repay an aggregate amount mentioned in the
notice being Rs, 47,28,436.72 [Rupees Seventeen Lakhs Twenty Eight Thousand Four
Hundred Thirty Six and Paisa Saventy Two Only] under PSTL Alc
No.0BETO01800348201 along with fulure interast from 25.12.2023 within 60 days from the
date of receipt of the said notice.
The bormowen’ guarantonmorigagor having failed 1o repay the amount, notice is hereby
given to the borrower/guarantorimortgagor and the public in genaeral that the
undersigned has taken possession of the property described herein below in exercise
of the powers conferrad on him under Sectian 13 (4) of the said Act read with Rule 8 of the
said Fules onthis 217 day of March, 2024,
The borrower! guarantormortgagor in particular and the public in general is heraby
caulioned not Lo deal with the property mentioned herain below and any dealings with the
property will be subject to the charge of Karmataka Bank Lid., Bengaluru - Sarakki
Layout Branch, for an aggregate amount of Rs.47,51,512.00 [Rupees Seventeen
Lakhs Fifty One Thousand Five Hundred Twelve Only] under PSTL Alc
No.09ET001800348201 along with future interest from 25.02.2024, plus costs.
[our atiention is invited fo provisions of Sub-Section (3) of Section 13 of the Act, inrespect
of time availabla to redeem the secured assets. ]

Description of the Immovable Property
All that part and parcel of the Residential Apartment bearing No.A-102, PID
Mo, 150200101700620430, Assessment No, 1184403 T-1004-102, on first floor of Tower-
107 Block = 5, having super built up area of 656 Sg.ft and 317.23 Sq.1t of undivided
share, right, fitle and interest in the land, along with one open car parking No. T10-PO002
in the residential apartment complex known as “Janaadhar Shubha® construcied on
residentially converled lands in Survey Mo's. 3911, 3902, 4003 and 421, situated al M.
Medehalli, Atlitbede Hobli, Anckal Taluk, Bengalury, belenging to Mr., Ashwath TR .
Boundaries of property as per Document ; East: Lands in Survey No.43, West: Road
Morth ; Mayasandra Gadi, South : Lands in Survey No.41, Boundaries of Flat as per
Document ; East: A-101, West : Open Space, North : Stair Case, South : Open Space
Place: Bengaluru Sdi-
Date: 21.03.2024 Chief Manager & Authorised Officer

fAaa ds (17) tnion Bank

UNION BANK OF INDIA

JAMEL SAVARI DINNE BRANCH

No.25 & 26, RPS Plaza, Lakshman Layout, B0 ft Road,
J P Magar 8th Phase, Jambu Savari Dinne, Bangalore-560033,

POSSESSION NOTICE [Rule-8{1)] (For immaovable Property)

Whereas, the under signed being the Authorised Officer of Unien Bank of India,
Jambu Savari Dinne Branch, No.25 & 26, RPS Plaza, Lakshman Layout,
B0 ft Road, J P Nagar 8th Phase, Jambu Savari Dinne, Bangalore-560083. under
Securitisation and Reconstruction of Financial Assets and Enforcement of Sacurity
Interest Act, 2002 (Act No.54 of 2002) and in exercise of powers conferred under
gaction 13(12) read with rule 3 of the Securily Inerest (Enforcement) Rules, 2002
issued a Demand Motice dated 14.12.2023 calling upon the Borrower:
1) Mrs. Sunitha A Wlo Chandra Shekhar C, 2) Mr. Chandra Shekhar C S'o
hr. M Chokkalingha amount mentioned in the notice being of Rs.43,31,698.68 (Rupess
Farty Three Lakhs Thirty One Thousand Six Hundred Ninety Eight and Sixty Eight Paise
anly) ason 20.03.2024 within 60 days from the date of recaipt of the said nolice.
The above Barrowers having failed to repay the amount, notice is hereby given to the
Borrower and the public in general that the undersigned has taken symbalic
possession of the properties described herein below in exercise of powers conferrad
on himher under section 13{4) of the said act read with the rule 8 of the Security
Interest Enforecement Rules 2002 on this 20th Day Of the March 2024.
The barrower in particutar and the public in general is hereby cautionad not to deal
with the property and any dealings with the property will be subject to the charge of
Union Bank of India, Jambu Savari Dinne Branch for an amount Rs.43,31,608.68
|Rupees Forly Three Lakhs Thirty One Thousand Six Hundred Minely Eighl and
Sixty Eight Paise only) as on 20.03.2024 along with further interest and other
charges theraon.
The borrower's attention is invited 1o provisions of sub-section (8) of section 13 of the
Act, inrespect of ime available, to the borrower to redeem the secured assets.
DESCRIPTION OF IMMOVABLE PROPERTY
All that part and parcel of Residential House constructed at Scuthem Portion of Site
Ma.15, Khatha No.15, Properly No.2/2 situated at Myanappanahalli Village, Begur
Hobli, Bangalore South Taluk, presently comes under BEMP limits, Bangalare,
measuring East to West 40 Feet, North fo South 15 Feet in all measuring 600 Sq ft
and bounded on : East by : Properly belongs to Temple, West by : Road,
Maorth by : Praperty belongs to Munikrshnappa, South by : Site No. 16.

Date : 20.03.2024 Sd/- Authorised Officer
Place : Bengaluru Union Bank of India

Date: 23032024 Place:- BANGALORE

Sdi- [DURGA PRASAD GV) Authorized Officer, Bajaj Housing Finance Limited

ROYAL ORCHID HOTELS LIMITED

Corporate ientity Number: LS510rKA198EFLCD0TI42
Registered Office: No.1, Golf Avenue, Adjoining KGA Golf Course,
Bengabury - 560 06E, Phone: 080-41783000,
emall 1D; coseci@royalorchidhotels.com, Webshe: www.rovaloschidholels.com

Members are hereby informed that pursuant to provisions of Section 108 & 110 of
the Companies Act, 2013 read with Rule 20 & 22 of the Companies (Management
and Administration) Rules, 2014, as amended and read with Regulation 44 of SEBI
Listing Obligations and Disclosure Requirements) Regulations, 2015 and Ministry
of Corporate Affairs, Government of India (MCA), General Circular Nos. 14/2020
dated April, 8, 2020, 17/2020 dated April 13, 2020, 202020 dated May 5, 2020,
22/2020 dated June 15, 2020, 3372020 dated September 28, 2020, 38/2020 dated
December 31, 2020, 1072021 dated June 23, 2021, 2002021 dated Decamber 8,
2021 and 3/2022 dated May 5, 2022, 11/2022 dated December 28, 2022 and
Circular no. 0972023 dated September 25, 2023 respectively issuad by the Ministry
af Corporate Affairs (hereinafter collectively referred to as 'MCA Circular’),
Secretarial Standards on General Meetings ("55-27) issued by the Institute of
Company Secretaries of India and any ather applicable law, rules and regulations
(including any statutory modification(s) or re-enactmentis) thereofl for the time
being in force), approval of the Members of the Company to transact the Business
a3 sel out in the Notice, by passing the resolution contained in it through Postal
Ballot, is being sought only by way of remote e-voling process. The Company is
extending the e-voting fadility through Central Depository Services {India) Limited
(CDSL) to its members to enable them fo cast their vote electronically on the
following Resolution setout in the Notice of the Postal Ballot:

No.| Type of Resolution Particulars

FORM A
PUBLIC ANNOUNCEMENT
(Reguiation 14 of fhe Insahvency and Bankrupicy Board of Indka
{Voluntary Liquidation Process) Reguiations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
WAGGENER EDSTROM WORLDWIDE COMMUNICATIONS PRIVATE LIMITED
1. | Name of corporate person WAGGENER EDSTROM WORLDWIDE
COMMUNICATIONS PRIVATE LIMITED

280092010

2. | Date of incorporation of
corporate person

3. | Authority under which corporate
person is incorporated /
registered

(4. | Corporate identity Number

i Limvited Ligbiliy kdentity
Mumber of corporate person

5. | Address of the Registered
Office and Principal Office

(1T Any) of corporate person

6. | Liguidation Commencement

| Date Of Corporate Person _
7. | Name, address, email address,
telephone number and the
registration number of the
Liguidator

Registrar of Companies, Bangalore

UT4900KAZ010FTCOS5330

No. 6112, Gurappa Avenue,

Primrose Road, Bangalore, Kamataka,
India, 560025

2000312024

Ms. Nayana Premji Savala

11101-A, Vishal Susheel CHS,

Mariman Road, Vile Parle Easl

Mumbai 400 057 Maharashira, India
Email: nalinisavala@gmail.com

Tel.: 9082605500 [P Reqistration Mo:
IBBIIPA-O03/IP-NOO0S1/2017-18/10481
8. | Last date for submission of 18/04/2024

daims

Notice is hereby given thal Waggener Edstrom Worldwide Communications
Private Limited has commenced wvoluntary liguidation on 2000372024, The
stakeholders of Waggener Edstrom Wordwide Communications Private Limited
are hereby called upon 1o submit a proof of their ciaims, on or before 180472024, to
the liguidator at the address mentioned against tem 7.
The financial craditors shall submit their proof of claims by electronic means anly
All other stakeholders may submit the proof of claims in person, by post or by
electronic means.
Submission of false or misleading proofs of claim shall attract penalties,

Name and Signature of the Liquidator:

Date : 23 March, 2024 SDf-
Place : Mumbai Mayana Premji Savala
| Liquidator ]

e ___________________________________ _ |

Appointment of Mr. Arjun Baljee as the President
And Holding Office/ Place Of Profit At Remunerat
on Of Rs. 5 Lakh Per Month

The dispatch of Notice of Postal Ballot to the Members has been completed on
pMarch 22, 2024 only by email to those Members whose email |ds are registered
ith the Integrated Registry Management Services Private Limited, Ragistrar and
hare Transfer Agent {RTA) and Depositones in compliance with MCA circulars and
EBI circulars and the same is available on the website of the Company at
w.rayalorchidhotels.com and on the website of BSE Limited at
 bseindia.com and NSE at www.nseindia_ com. Motice of Postal Ballol is also
ailable on the website of Central Depository Services {India) Limited (CDSL) at
cdslindia.com,

he Board of Directors has appointed Mr. G. Shanker Prasad {Membership No.
CS 6357, C.P No. 6450) as the Scrutinizer to conduct the Postal Ballot through
mote e-voling process in a fair and iransparant manner,

& detailed instructions for e-voting are given in the Notice of Postal Ballot.
embers are requested to note the following:

Members, whose names are recorded in the Register of Members or in the
gister of Beneficial Owners maintained by the Registrars and by the Depositories
in case of elecironic shareholding) as on the ‘cut-off date' i.e. Friday, March 15,
24, shall be enfifled to avail the facility of e-voling provided by Centrai Depository
ervices (India) Limited. For details relating to e-vating, please refer the Nofice af
'ostal Baliol.

The remote e-voting period begins on Saturday, 23rd March, 2024 at9.00 2.m. and
nd on Sunday, 21st April, 2024 at 5.00 p.m. During this period the eligible
hareholders of the Company, holding shares either in physical form or in
pematenalised form, may cast their vote electronically. The remote e-voting module
Ehall be disabled by COSL for voting thereafter,

r Members holding shares in dematerialized form who have not registered their
email addresses are requested 1o registeriupdate their email addresses with
respective depaository participant(s). Members holding shares in physical form are
requested to update their email addresses, the process of updating and contact
details of officers for the same are available at the website of the Company i.e.,
pwrw. rovalorchidhotels.com,

+ The result of Postal Ballot will be announced on or before Tuesday, April 23, 2024
and will be uploaded on the website of the Company www.royalorchidhatels. com
snd will be communicated to BSE, NSE and CDSL.

n case of any query and/or grievance, in respect of voting by ebectronic means,
pambers may contact al the following address: Mr. Rakesh Dalv, 5r. Manager,
COSL, Marathon Fufurex, A-Wing, 25th Floor, N.M. Joshi Marg, Lower Parel,
pMumbai- 400013, Contact No. 1600225533 E-mail; helpdesk@cdslindia.com.

By Order of the Board

For Royal Orchid Hotels Limited
Sd-

Ranabir Sanyal

1. | Ordinary Resolution

Nate: 22.03.2024

ﬁ%r_;am:i“.ep. .in

lace: Bengaluny Company Secratary and Compliance Officar

NOTICE OF POSTAL BALLOT

Ma.2229, 23rd Cross, Banashankari 2nd Stage, Bangalora-560070.
Phone Mo, 080-26762629/30, 41122816

- EBE SWARNABHARATHI SAHAKARA BANK N.,

POSSESSION NOTICE

[Rulbe B{1}] {For Immovable Properties)

Whereas, The undersigned being the Authorsed Officer of the Swarnabharathi
Sahakara Bank N., under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 and in exercise of the power conferned
under Section 13 {12) read with Rule 3 of the Security Interest {(Enforcement] Rubes
2002 izsued demand notices calling wpon the following Borrowers | Guarantors |
Mortgagers to repay the amount mentioned in the notice with further interest / cost eic.,.
within 60 days from the date of the said notice. Details of demand notices such as date
of issue and loan outstanding amount ane mentioned against @ach borrawer under,

Name Folio | Certificate | Distinctive | No. and Face Certificate Holders anly)
C:I:'Itrll‘:ny No. No. :.Fr;r':_?; To) se::?itﬁganl:eld Inspection On 25" March 2024 | Submission On 26" March 2024
39200069 10 5h r NOTE FOR DETAILS CONTACT : NAVEEN.GH : 9880171503
o ares o ies isit Us ON=- WWW.SYNISE.CONn
313482 29200078 |Face Value 10/- Synise Technologies Ltd | Visit us on- www.synise.com
ABB |INDIA 39200079- 5 Shares of
NODD2779| 313483
LTD. 38200083 |Face Value 10/- K, - - -
arnataka Bank Ltd.
a03667 933972088- | 47 Shares of : L : e I . ) . : o
833972134 |Face Value 10/- (Reod. & Head Office: Managlore-575002) gl Your Family Bank Across India.
Place: Kamalaka Sd/- Branch: Javanagar Phone: 080-22955860 / 861
Date: 23 March 2024 NAVNEET RAJU GAWDE No. 204/C, Gth Main, 27th Cross, 4th Block, E-mail: 084 ktkbank.com
.]u_\'unugar., Wehsite: www.karnatakabank.com
- . M: LBS
BAJAJ HOUSING FINANCE LIMITED Bengaluru-S60H11 = i 1 .1 LE IIKAIQI—“IFL[I
FINSE™Y  Corporate Office: Cerebrum IT Park B2 Bullding, 5th Floor, Kalyani Nagar, Pune, Maharashtra - 411014 LOCKER BREAK OPEN PUBLIC NOTICE
BRANCHOFFICE: dayanager E.rF'"E"' Bangalors (15t Floor, J r:_?m&'s '-"1%'!"5'3'2.' 46th Cross, Sangam Circle, The following persons who have availed locker facility and has not paid the locker rent for 4 {Four) vears in spite of our demand
AEAGRY /Sl MMGPHH'?‘h E-J:I-;E-arga_!n'E-EEEﬂHEAuhl:;nmd aeor's D'E,Eaﬁ' - it L pei Sl notice. Theretore, please take notice that if the locker rent s not paid on or betore 30,03, 2024 the Bank will be constrained to hreak
Emai 10- durgaprssad gvighajajfinasnin Mobile No, BEESES1222,/866518904 open the locker on date mentioned therzin at 1100 ANV in the branch premises mentioned below subject to rules & regulations of the
PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES Bunk.
UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF THE SECURITY The Bank reserves the right to cancel! postpone the break open to any other convenient date, without further notice and assigning the
INTEREST ACT 2002 ('Act) reasons therefor
Moticn is bareby given 0 e pubsc in !;!un&'ai Ihal the below menlioned Btrmwr.'cauw-rmu_r mdrgaged Be enmavabie progerdy which is Date Bals f Locker Reat
described hereuntar s Baal Housing Finance Limited (BHFLY) and the possessaon of the said immavable property ['secured asses'propamty’) Sl | Locker| oo Name of the RIRNOE 95 LOCHEY KER Place & Date of Break Open
has been taken over by tha Authorized Oficerin accordance of the SARFAES| Act 2002 and rules there 1o, The sacured assed wil ba soid through Mol No which _I“':]":" Locker Holder in Rs. Inclusive of and Contact No.
pubsic: auction by bidding for realization of the laan dues, applicable inferest, charges and costs eic,, payadle to BHFL a5 detailed below, The avitiled GST amount
sacurad esset is baing scld on 238042024 and the bidding wil be hald or *AS IS WHERE 57 °AS |3 WHAT 157, "WHATEVER THERE 15" AMD i 16 4052001 | VLMes Tabbassam Ahamed Rs.n616/-
“WITHOUT RECOURSE BASIS® also subjecling ko the oulcome of 0.5, 293052023 perding bifane COH-12 - P City Civil and sesson Judge, Wa Mohamed Ahmedulls
Bangelore under the rule number & & § of the Sacurity Interest [Enforcement) Rules (herenafter refared fo & the rules) and an the tems and & *.Mohamed Ahmedulla
EnCS SPACRRd nAT-Irr Sfo Mohamed Najeebulla
Loan account 1. DATE & TIME OF E-AUCTION, 2. LAST DATE OF SUBMISSION OF EMD, 3. DATEATIMEOF | = RESERVE No 1418, 23rd Cross,3rd
tetails! THE PROFPERTY INSPECTION, 4. PROPERTY DESCRIPTION PRICE Block, Jayanagar
CUnRamoRs | 1) E-auction date - 23042024 between 1100 am fa 12100 pr with unlimied exlenson of 5 meules | EMD G THE Bengaluru-560011
NAME & ADDRESS | &1 Last date of submission of EMD with KYC is - Z2042024 up bo S:00p.m. {IST| 3.) Date of | P = .
Inspection - 25032024 I 2H404/2024 Betwesn 11:00 3 o 4:00 pm (15T} 02) 368 | I511.2001 H.M.Venkatesh Rs.31.2700-
LAN:- 4, Description of the immavable property: LAND DETAILS Scheduie A liem no. 1, Allthal piece & | INCREMENT S/o Devendran
H4D4HHLOSZZTA] parcel of the convered land Sy no 360 measuring B7120 sqft, which s comerted wode official | Resarve Price Mo415 15t Stage,
and memorandum baanng no AL N, (NAY)SR2600-10, dated 20-03-2010, by the special daputy | for Immovable Near ISEC MNagarabhavi,
H404HLT0G2T113 | commissioner. Situated at Agraharaa village, Yelahanka Hob, Bangalore north taluk. Bangelore. | property Teachers layout :
11[; Haiashr]S Rao | Marth- Praperty belorgs b Bhaskar Easl-Chokkanahati boarder West Agragara piliappa proparty | Rs.77,50,0001- Bengaluru-56(072 Karnataka Bank Ltd.
DITOWe Soulh Property Belorgs Sridar (bem Me-2 A0 fat piece & parcel of the corseried tand Sy mo.3802, | (Ru . ; :
Flesar, Mr R 25000609, dated 20-03-2010, by the special deputy commissioner, Situated &t Agraharaa viliage, | Lacs Fiky Sfo Gopinath Rao Datar Nao. 204/C, 6th Main,
Winigates Yalshanka Hobli, Bangalors norh teiuk, Bangalors. Marth-Property belongs o Bhaskar East- | Thousand No, 66, Sth B’ Main,
Sampigenalli, Chiokkanahali boarder West Agragara pillappa proparty Sauth Property balangs Sridhar Item No-3-: | Only) 27th Cross, Jayanagar 27th Cross, 4th Block,
Chakkarsahal, All thal plece & parcel of the cormveried land Sy no 3802, measuring 10850 soft, which is converled vide | EMD: 4th Block, Javanagar;
;ﬂaﬁ:Jnta Hobl, | official memorandum bearing ne.A LN, (NAY) 5. R.25008-05, dated 04-05-2008, by, the special ﬁé?.?iﬂgeﬂ-'\:m Bengalura-560011. Be t "ﬁ[;ﬂ”
angalore, deputy commissioner, Siluzled &1 Agraharaa wvillage, Yelshanka Hobi, Bangaiore nonh (eiuk, pees . ngalura=>3 .
Karnztake- 560054 | Bengalore lem Mo-d- All that piece & parcel of the canverted land Sy no 362, meesuning 130568 sqft, | Lacs Seventy b4l 353 13.02.2017 i Fh S:nrhm.h_ Rs.12.508/- 5 ) .
Total whikch is converied vida official memorzndum bearing no AL N {NAY) 5.R.25008-09. dated [4-05- | Five Thousand o0 Chandya Naik Date of Locker Break Open:
Outstanding:. 2008, by the special deputy commissianer, Silualed o Agranaraa vilage, Yelahanka Hobi, Bangaiore | Only) 10% of Muoud41, Mathrushree Nilaya 30.03.2024 At 11.00 AM
Re, 79,01,4100- | noeth saluk, bangalare. lem No-5-: All that plece & parces of the converied land Sy no 3602, measuring | Resarve Price. 3Tth "A’ Cross, 11th Main, :
{rupaes Seventy | 1308658 sqft, which is canverted vide official memarandum bearing no A LN, (NAY) SR.25008-00, | BID Near Dominos Pizza, Ph. No.: 080-22955860 / 861
MNina Lacs One dated 04-05-2009, by the spacial depuly commissionar. Skuated i Agraharaa vilage, Yelshanks | INCREMENT = davanagar 4th T Block,
Thowsand Faur Habli, Bangalara north faluk, bangalone Hem Mo-B-: All that piace & parcal of the converted land Sy iﬂni]ﬁgf Benpaluru-Sali41,
Hundred &nd Tan nio 3602, measuring 3267 i, which i5 comverbed vide official memmorandurn bearing nouA L N.M.A.Y) - i :
Oinly) Alog With | 5.R.25018.09, dated 04.05-2008, by the special deputy commissicner Situated al hgranaraa vikage, | FIFTY 05| 153 | 15032003 | K.). Wilsen S/o Johnson Ra14.500~
Fulure Ilerest And | Yelahanka Hobll, Bangadore north takuk, bangalore. Schedule B - em Ne-7-; A that plece & parcel of | THOUSAND . 5‘5!11 "'_'d“““'“ Black
Charges Accrued | the converted fand Sy no. 3672, maesuring 5172.75 soft, which i converted vide official memarandum OMLY) & IN Nandi []_";'t“"'t:
Wl 13032024 | bearing no ALN. (N.AY)S.R.25008-09, dated 04-05-2005, by tha spacial deputy commissioner. | SUCH Banashankari Ird Stage,
Siluated al Agraharaa vilage, Yelahanka Hobi, Bangakane north taluk, bangalore. Schedule G - lem- | MULTIPLES. Bengaluru-5600468,
hio-8-; Al that piece & parcel of the converied land Sy no 3002, measurng 517275 sgfl, which s | 613 [ Z4.0LZ004 | 1. Sobramanya Hejamadi Rs. 14,868/
ponverted vide official memorandum bearing nood L MINAY)S R 2500009, dated 4-05-2009, by /o Subramanya Bhatt &
the spacial deputy commissianes, Silusted af Agraharsa willage, Yelzhanka Hobll Bangakare nodh 2. Canesh Bhat
taluk, tangalara. Schadule O - Hem Mo-5-; All that piecs & parced of tha converled land Sy na 8402, No. 166, "Rajashree’
measuring 21780 sqft, which 5 converbed wde official memorandum  beanng nouALN Ist Fi ' .-\iL‘[]B[]U N Lo
NAYISRIG0608, dated 26 OT-2012 by the special deputy commissiones. Situaled 2 ek i ragar
Chokkanahatl vilage, Yelshanka Habll, Bangaiore noeth taluk, bangalore Schedule E - 569 59, f BTM 1st Stage,
urdivided share, right Gile and interest in the land comprsed i schedule A B C&D L e Bengaluru-560076. e
Praperties Schedule F - All the Pieca and parcal of ane unil residantial FLAT MO-8-203, O THE ZND 7 R 02042008 | 1. Darshana Ashwin Jathan Rs31.270/-
FLOOR, "& BLOCK, OF THE RESIDENTIAL APARMENT BUILDING KNOWN A5 "NR WINDGATES® 5/ Jayaprakash Tukaram
Constructed on the schedule A B CSD Properties having super bullt up area of 1422 S FT st & 1) Ashwin C. Javathan
consistingof 3bed rooms No. 19728, Mango Garden
Terms and Conditlons of the Public Auction are as under: Layout, Behid Metro Cash
«  PublicAuclion is being held on =45 E5S WHERE |5, 45 15 WHAT |5 AND WITHOUT RECOURSE BASIS" and is baing sold with afl Se axisling & Carry,
anil fulure encumsrances whether knon or unknden i Baga) Hausing Financs Limited, Kanakapura Road,
Thie Gecunad assel willnod be sehd bedow the Resense price Bengaluru-S60{62,
»  Thetuction Salewdll ba cnine thrawgh e-auction ponal. Date: 23.03.2024 Sdi-
The e-Auction wil take place frough poral hitps:fankauctions.in, on 23rd APRIL, 2024 from 1100 AM to 12:00 PM to crwards with Mace: Bengalura Senior Branch Manuger, Karnataka Bank Lid.. Javanagar Branch, Bengalurn,
uribmited auto axlension of 5 minutes gach. = =
Far detailed terms and condiions pleass refer compary websaite URL hitps:iveaw bahousingfinance infaucion-nofces o for any
clarficalion pleasa conneci with Authorized officer.

1. Name of the BorrowersiMortgagers/Guarantors: (1) Mrs. Chaithra .P
No.356/703, Basement Urdu School, Kanakapura Main Road, Kaggalipura,
Uttarahalli, Bangalore-56008&2

Demand notice dated : 26.09.2023 Possession Notice Date: 20.03.2024
Total amount mentioned in the notice: Rs.44 80,000/ (Rupees Forty Four
Lakhs Eighty Thousand Only) ason 18.03.2024 and interest therson,

Description of the Immovable Property : SCHEDULE “A": All that pieca and parcel
of Portion Property beaning Site No-90, Katha No-89/95/3-90, which is developed by
M's, V. Projects, formed in converted kand bearing Survey No.95/3, measuring 02
Acre 21 Guntas, vide Conversion order No ALN.(S)SR{K)19/2009-10,
dated:28.07.2009, ssued by the Spedal Deputy Commissioner, Bangalore District,
situated at Hemmigepura Village, Kengen Hobli, Bangalore South Taluk, Bruhat Bangalore
Mahanagara Palike ward No. 198, Bangalore, Measunng East to West - 535+50/2 feed, and
MNorth to South:56+3%2 feet, in all measuring 2493 square feet and bounded as foliows -
East by : Site No-89, West by - Road_ Narth by : Private Property, South by - Sile No-31.

4. Name of the Borrowers/Morigagers/Guarantors: (1) Mrs. Vidyashree. M. C,
No-188, Balaji Layout, Vajarahalli, Kanakapura Main Road, Bangalore-560062.
Demand notice dated : 26.09.2023 Possession Motice Date : 20.03.2024
Total amount mentioned in the notice: Rs.39,00,000/- (Rupees Thirty Nine Lakhs
Only) ason 18.03.2024 and interest thersan,

Description of the Immovable Property : SCHEDULE “A": All that piece and
parcel of Portion of Sy No, 18272 V. P. Kahtha No 1367218272, measuring an extent of
14 5(Fourteen and half) Gunlas (157%0.5 Sq A} converted for Mon-agriculiural
Residential purpose &s per official memorandum bearing No. B. DIS. ALN.SR {S):
357/2003-2004 dated 07/02/2004 issued by the Special Deputy Commissioner
Bangalore Desinct, Bangalore measuring East to West on the Northem side 94.11
feet, (28,925 Meters Jon Southem side 116.2 feet {35.414 Meters)and Morth to South
on Eastern side 1298, feet (39518 Meters Jon the Western side:210.10 Feet
(64,267 Meters) in all measuring 15790 Sq feet (14.5) Guntas situated al
Kaggalpura Village, Uttarahalli Hobli, Bangalore South taluk. Bangalore and
bounded on ; East by : Halla and Land comprised in Sy No 183, West by : Remaining
portion of land retained By Smt Leela Rajaanna in Sy Mo 182/2, North by ; Road and
Land comprised in sy Mo 181, South by : Land comprisad in sy No. 183

SCHEDULE “B™: 387.76.5q, i undivided right, tile and interest in the immaovabile
property mentioned in Schedule *A” above,

SCHEDULE “C": Documents deposited with second party relating io the property,
which is in the possession of Vidyashree.M.C Flat bearing Mo, FF 401, (3 BHK] in the
Fourth Floor, measuring about 1638 Sq ft super built up area, containing 3 Bed
reoms, fogether with RCC Roofing, Vitrified Flooring along with one covered car
parking space in the stitt floor, including proportionate share in common areas such
as passage, lobbies, staircase, eic., in the multistored residential buiding Known as
"SR SHANKARAMEADOWS™ constructed over Schedule " A" Property.

2. Name of the Borrowers/Mortgagers/Guarantors: (1) Mrs. Shyla, MNo-302,
Jrd Floor, Adithya, Sri Shankar Meadows, Kagalipura, Bangalore-560082.

Demand notice dated ; 26.00.2023 Possession Notice Date : 20.03.2024
Total amount mentioned in the nofice: Rs.33,67,000/- (Rupees Thirty Three Lakhs
Sixly Seven Thousand Only) ason 18.03.2024 and interes! theraon,

Description of the Immaovable Property : SCHEDULE “A"; &l that piece and parcel
of Porlion of Sy No.182/2 V. P. Kahtha No.136/21182/2, measuring an extent of
14.5(Fourteen and half) Guntas (15790.5 Sq ft) converted for Non-agricuftural
Residential purpose as per official memorandum bearing No. B, DIS. ALN.SR (3);
J5772003-2004 dated 07022004 issued by the Special Deputy Commissioner
Bangalore District, Bangalore measuring East to West on the Northern side 94.11
feet, (28.925 Meters Jon Southem side 116.2 feet (35.4 14 Metersfand North fo South
on Easlern side (1208, feel (39518 Meters Jon the Western side:210.10 Fesat
(64 267 Meters)in all measunng 15790 Sq feet (14.5) Guntas situated al Kaggalipura
Village, Uttarahalli Hobli, Bangalore South taluk, Bangalore and bounded on : East
by . Halla and Land comprisad in Sy No 183, West by : Remaining portion of [and
retained By Smi Leela Ramanna in Sy No.182/2, Morth by : Road and Land
comprised in sy Mo 181, South by : Land comprised in sy No 183,

SCHEDULE “B™: 237 47 sq. fi undivided right, title and interest in the immovable
property mentionad in Schedule “A” above,

SCHEDULE “C™: Documents deposited with second party relating to the property,
which is in the possession of SmiL Shyla apartment Flat bearing Mo T-302 (2 BHK) in
the Third Floor, measuring about 1009 Sq ft super built up area, containing 2 Bed
rooms, together with RCC Roofing, Vifrified Flooring along with one covered car
parking space in the stilt floar, incleding proportonate share in common areas such
as passage, lobbies, staircase, el in the multistoried residential building Known as
* SRI SHANKARAMEADOWS® constructed over Schedule " A" Property.

5. Name of the Borrowers/Mortgagers/Guarantors: {1) Mr. Chethan.3.P, No-11,
Maruthi Nilaya, Papaiah Layout, Near Rajarajeshwari Nagar, Bangalore-560098.
Demand notice dated : 26.09.2023 Possession Notice Date : 20.03.2024
Total amount mentioned in the notice: Rs.33,35,000/- (Kupees Thirty Threa
Lakhs Thirty Fivie Thousand Only) as on 18.03.2024 and interast thereon,
Description of the Immovable Property : SCHEDULE “A": All that piece and
parcel of Portion of Sy Mo, 182/2 V. P. Kahtha No 136/2M18272, measuring an extent of
14.5(Fourteen and half) Gunias (15790.5 3q ft} converted for Mon-agricultural
Residential purpose as per official memorandum bearing Mo. B. DIS. ALN.SR (S}
357/2003-2004 dated O7/02/2004 issued by the Special Deputy Commissioner
Bangalore District, Bangalore measuring East to West on the Northern side 94,11
faed, (28,925 Meters Jon Southem side 116.2 feet (35.414 Meters)and MNorth to South
on Eastern side 129.8, feel (39518 Meters Jon the Weslern side:210.10 Feet
(64.267 Meters) in all measuring 15790 Sqg feet (14.5) Guntas situated at
Kaggalipura Village, Uttarahalli Hobli, Bangalore South faluk, Bangalore and
bounded on : East by : Halla and Land comprised in Sy No. 183, West by : Remaining
partion of land refained By Smt Leala Rajaanna in Sy No 168272, Naorth by ; Road and
Land comprised in sy No 181, South by : Land comprisad in sy No 183,

SCHEDULE "B" ; 354.76.50, ft undivided right, tithe and interest in the immaovable
praperty mentioned in Schedule A" above,

SCHEDULE “C" : Documents deposited with second party relating to the property,
which is in the possession of S, Chethan. 5. P apartment Flat bearing Mo.S-208,
(3 BHK) in the Second Floor, measuring aboul 1490 Sq ft super built up area,
containing 3 Bed rooms, together with RCC Roofing, Vitnfed Flooring along with one
cowerad car parking space in the stilt fipor, including proportionate share in comman
areas such as passage, lobbies, staircase, efc.. in the multisioried resadential building
Known s "SR SHANKARA MEADOWS" constructed over Schedule " A” Property

3. Name of the Borrowers/Mortgagers/Guarantors: (1) Mr. Prathap. M, No-35,
Honnagiri Building, Kanakapura Main Road Post Office, Thathaguni Village,
Bangalore-560062

Demand notice dated : 26.09.2023 Possession Notice Date : 20.03,.2024

Total amount mentioned in the notice: Rs.27,76,000/(- (Rupees Twenly Seven Lakhs
Seventy Six Thousand Only) as on 18.03.2024 and interest thereon.

Description of the Immovable Property : SCHEDULE “A™: All that peece and parcel
of Portion of Sy No. 182/2 V. P. Kahtha No.136/2/182/2, measuring an extent of 14.5
(Fowrtean and half) Guntas (157905 Sq.ft) converted for Mon-agricultural Residential
purpose as per official memorandurn bearng No. B. DIS. ALN.SR {S): 357/2003-2004
dated 07022004 issued by the Special Deputy Commissioner Bangalore District,
Bangalore measuning East to West an the Northem side 54,11 feat, (28,925 Meiers jon
Southem side 116.2 feet (35.414 Meters)and Morth 1o South on Eastern side - 129.8,
feet {39.518 Meters Jon the Western side:210.10 Feet (64 267 Meters) in all measuring
15790 Sq feet (14.5) Gunias situated at Kaggalipura Village, Uttarahalli Habli,
Bangalore South taluk, Bangabore and bounded on : East by : Halla and Land
comprsed in Sy No 183, West by : Remaining portion of land retained By Smt Leela
Rajaanna in Sy No 182/2, North by : Road and Land comprised in sy No.181,
South by : Land comprisedin sy Mo 183

SCHEDULE *B™; 238.23.5q, t undivided right, title and interast in the immovabla
property mentioned in Schedule “A” abova,

SCHEDULE “C": Documents deposited with second party relating to the prapery,
which is in the possession of Sn. Prathap. M apartment Flat beaning No FF-404, (2 BHK)
in the Fourth Fioor, measuning about 1019 Sq ft super built up area, containing 2 Bed
rooms, together with RCC Roofing, Vitified Flooring along with one covered car parking
space in the stilt floor, including proportionate share in common areas such s passage,
lobbies, starcase, efc., in the multistoried residential building Known as

"SR SHANKARAMEADOWS" constructed over Schedula A" Propery

6. Name of the Borrowers/Mortgagers/Guarantors: (1) Mr. Chandan.5.P, No-11,
Maruthi Milaya, Papaiah Layout, Near Rajarajeshwar Nagar, Bangalore-5600458
Demand notice dated : 26.09.2023 Possession Notice Date: 20.03.2024

Tatal amount mentioned in the notice: Rs.39,35,000/- (Rupees Thirty Mine Lakhs
Thirty Five Thousand Only) ason 18.03.2024 and interest thereon.

Description of the Immovable Property : SCHEDULE “A": All that pieca and
parcel of Portion Property bearing Site No-126, Katha No-125/95/3-126, which is
developed by Mis. V. Projects, formed in converted land bearing Survey No 953,
measuring 02 Acre 21 Guntas, vide Conversion order No ALN.(S)SR{K)19/2009-10,
dated:28-07-2009, issued by the Special Deputy Commissioner, Bangalore District,
situated at Hemmigepura Village, Kengeri Hobli, Bangalore South Taluk, Bruhat
Bangalore Mahanagara Palike ward No.198, Bangalore. Measuring
East to West : 50+32+24/2 feet, and North 1o South-28+34 4/2 feet, in all measuring
1653 square feet and bounded as follows : East by - Road, West by : Site Mo-127,
North by : Private Property, South by : Site No-125.

The borower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him under
Section (4] of Section 13 of the Act read with rule & of the Security Interest
(Enforcement) Rules, 2002 an above mentioned dates

The Bomowers / Guarantors | Mortgagers and the public in general are hereby
cautioned not to deal with the properties and any dealings with the properties will be
subject to the charge of Swarna Bharathi Sahakara Bank Niyamitha,
Banashankari 2nd Stage, Bengaluru for the amount mentioned against their
names with further interest accrued thareon cost,

The bomower's attention is invited to provisions of Section 13 (8) of the Act, in
respect of time available, to redeem the secured assels,

Date : 20.03.2024 Sd/- Authorised Officer
Place : Bangalore Swarna Bharathi Sahakara Bank Miyamitha

.. . BENGAI URU
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